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NAME OF THE COMPANY: M/s. Manaoj Jain & Ors. V/s. M/s Hilltop Rubbers Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 397/398
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ORDER

Mr. Ajay Gupta, Id. counsel appears on behalf of the respondent and submits
that the opposite counsel, Mr. Ashutosh Gupta had called him on telepiione requesting

for an adjournment.

2, None is present on behalf of the petitioner. In view of the submissions made by

the Id. Counsel for the respondent, re-notify this case for final arguments on 29.09.2016,

3. Written submissions of the respondents are already on record.
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